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MA 777 of 2000 -
04 840 of 1996
Present Hon'ble Mr o). Be {Purkcyas:tha, Judicial Member ' }

T

Hon'ble Mr. B.Pe Singh, Administrative Nember

Bijali Palit
- V5=

Eastern Railway .

Q For the dpplicant : Mr. R.K.C. Thakur, Counsel
~2, For the Respondents: Mr. PeK.Qger gl Counsel -
" Heard on : 30-03.2001 © Date of Order : 3-03-2001
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" On consent -of both the parties MA 777 of 2000 is disposed of
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